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                                                                                                   A. O 14 2019

IN THE HIGH COURT OF BOMBAY AT GOA

                                                                
                                                                   AO NO.14 of  2019

Cosme Rumaldo Silveira                         …....       Appellants.

 V e r s u s

Abhijit Jayant Naik @ Bablo @
Abhijit Naik & 7 others.                         …..    Respondents

Mr. Valmiki Menezes, Advocate for the Appellants.
Mr. Amey Kakodkar, Advocate for the Respondent nos.3 to 6.

                                                 CORAM:   DAMA SESHADRI NAIDU, J.
                                               DATE:  10th August,  2020.

 ORDER:

Post the matter on 17/8/2020.

                                                         DAMA SESHADRI NAIDU, J.
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